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Annexure A: The sanctioned estimate/approval
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Place: Ludhiana
Date: 15-10-2025 Block Development and Panchayat
Officer Ludhiana-1 i

Advocate

Sr. Counsel, Govt. of Punjab

Off. J-56, LGF, Lajpat Nagar-3, New
Delhi-110024,

Mob. 9711328632

Email: rahulslaw@email.com




3 That brick lincing of the bed of the pond is as per desion

INTHE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELH]I

OA 459/2023
In the matter of:
Charan Singh ...Applicant
Versus
State of Punjab & Ors, ...Respondents

Short reply by way of Affidavit of Sh. Rajesh Chadha, Block

Development and Panchayat Officer Ludhiana-1

/ That, in compliance with the direction of the Hon’ble Tribunal, a
,./ detailed affidavit sworn on 23.09.2025 was filed in the matter. and

the present affidavit may kindly be read in addition thereof.

2. That on the last hearing dated 10.10.2025, the Hon’ble Tribunal

raised enquiry/objection about brick lining and brick pavement in
the pond to clarify the enquiry/objection it is humbly submitted
that the construction of pond and brick lining and brick pavement
is as per design approved by the department and by the technical
wing of Rural Development and Panchayat Punjab. Site plan and
estimate approved by XEN Panchayati Raj is attached as

Annexure-C.

- The

reason is that sullage water from the wells come in oxidation pond

and it remains in oxidation pond and the bacteria iy killed by the
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~ 3~ ‘AV\V\Q'/-‘JJUL" A
I ’ (wnor.\l Abstract of cost village- ALAMGHIR Block- LUDHIANA-1
- ——— e
ltem Amount (Lacs)
Costof construction of Digestion, Skimmling , Stabllzation tank and screen 0.00
chamber
——
Cost of construction of Oxldatiom cum maturation pond 3943827.10
2
Total o 4%
Grand total { In Lac) 39/14’%#
N Manrega Labour { in Lac) 29'22', —
Manrega Material (in Lac) ]’37' 25’/
Panchyat Fund 4.233
15th finance /Others 0.40282
Estimate made for arranging fuds only
7~

sub DIV %\z A{urf'cev
sanchayati Ra &M}
{PR) LUDHIANA
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